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DR. KRUPASINDHU  BHOI
(Sambalpur) : The movement of min-
erals and argicultural goods from wes-
tern Orissa to eastern Orissa has become
very difficuit.in the absence of direct rail
link. The State Government and the
Members of Parliament from Orissa have
highlighted the prime need of Talcher-
Sambalpur rail link time and again
which would provide direct connection
between Sambalpur and Paradip. Con-
struction of this line would shorten
the distance between northern and
central India and the ecastern coast
by nearly 470 kilometres and would
effect considerable economy in the cost
of transportation, It would reduce the
congestion of traffic in the Jharsuguda-
Kharagpur section of the South-Eastern
Railway.

If this line is constructed, the dis-
tance between the aluminimum smelter
and alumina plent uader construction
at Damanjuri and Anugul would be
reduced by 75 dms. The rail link would
therefore, effect the economy of the
project to a considerable extent.

The Talcher-Sambalpur railway line
would provide a direct communication
between coastal ©Orissa and western
Qrissa, a tribal area, rich in mineral
and agricultural resources. At present,
one has to travel through the State of
West Bengal and Bihar in order to
reach Sambalpur, the headquarters of
western Orissa from the State capital.
The proposed railway line is, therefore,
vitally important for the growth of the
econmy of the State and the esatablish-
ment of much needed emotional integr-
ation between the coastal_ Orissa and

western Orissa.

in view of this, I demand that the
construction of Ta'cher-Sambal!pur rail
link should be taken up during the
Sixth Plan period.

(1v) PROBLEM  OF
WATER IN MIRZAPUR AND VARANASI
TITTAR PRADESH.

DRINKING
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(V) FINANCIAL ASSISTANCE FOR
SLUM CLEARANCE IN PATNA.
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